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by the end of July, 1076. The State 
Government* have been remainded to 
seiid the first report Immediately.

17.8. Drag Firms Hit by Ban on Export 
of Monkeys

2754. SHRI CHHITUBHAI GAMIT: 
Will the Minister of COMMERCE, 
CIVIL SUPPLIES AND COOPERA
TION be pleased to state:

(a) whether it is a fact that Govern
ment have imposed ban on the export 
of mtmkeys;

(b) whether it is also a fact that 
ban on monkeys has hit the U S Drug 
Firms;

(c) whether any protest has also 
been lodged by the persons who were 
employe^ in this profession regarding 
their jobs; and

(d) if so, the reaction of Govern
ment thereon?

THE MINISTER OP STATE IN THE 
MINISTRY OF COMMERCE AND 
CIVIL SUPPLIES AND COOPERA
TION (SHRI ARIF BEG)- (a) Yes, 
Sir

(b) No such fact has been brought 
to our notice.

(c) No, Sir.

(d) Does not arise.

Encashment of Earned Leave

2755 SHRI SAMAR MUKHERJEE: 
Will the Minister of FINANCE be 
pleased to state:

(a) whether the question of encash
ment of earned leave in respect of 
Central Government employees while 
in service is still under active consi
deration of the Government; and

(b) if so, when a decision will be 
taken to this effect?

THE MINISTER 0 7  FINANCE 
(SHRI H. M. PATEL): (a) No, Sir.

(b) Does not arise.
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